
TIETiIE CENTRAL .Aw4INISTRATtVE'TRIt.UNAL HYDERABAD BENCH ATHYDERABAD. 

- OANO...207 •f1992' 

tween 	 Dated:1O,3,1992,' 

R.R.L. Ras - 	 ••, 	 Applicant 
- 	 And 

1. The Sub- Divisional Officet, Telecommunications, Raumundry, 
-2. The Sub- Divisional Officer, Telecommunications, K*tnada, - 

Respondents '..- 

C.unsel for the Applicant 	: Sri. IC.L.Narasimham.  
Counsel for the Respondents : Sri. N.R.Devraj, Ac  dl. cGsc. 

CORAI4: 

The Hon'ble Hr, R.Balasubramanian, Administrative Member 
The Hon'ble Mr, T..Chandra Sekhar Reddy, Judicial Member. 

(order of the Division Bench dictated by Hon'ble Mr, 
R.Balasubramanian, Administrative Member). - 

.AQ 
When this case was taken-W for admission hearing the learned 

counsel for the Respondents painted out that the applicant had already 
made a representation on 1i.i1992 to the Sub Divisional Officer, 
Telecom, Raj 4çiundry requesting to revoke the order of termination 
from January, 1920  and to take him back into service, on hearing both 
sides we feel that the Respot

e 

nt soul 	iven 
dispose of the representatio 	r a 	t ate 1 .i4Wr'w1tMn7 
a period of four months from 	da e of receipt of this order. Till 
the disposal of the representation dated 11.1.1992 the respondents 
are directed to continue to engage the applicant provided:- 

there is work: 
if his junior-s. are engaged. 

2. 	If the applicant continues to be aggrieved after disposal of 
his repre9entation, he will be at liberty to approach this Tribunal 
afresh i*ccordance  with law, With the above directions, the O.A. is 
disposed-of at the admission stage itself. No order as to costs. 

Sd!- 
Depute 

 cepy to: - 	

yRnstrar(Jud1. 

1. 	The Sub Divisional Of fiàer,. Telecommunications, Rajahmundry-5331 
2, The Sub-Divisional Officer, Telecommunications, Kakinaa-533050, 
3. One copy to Sri. K.LNarasimhàm, advocate, 2-2-186/17/c/i, Bagh 

Amberpet, Hyd, 
40  One copy to Sri. N.R.DeVraj, Addi. cGSC, CAT, Hyd. 
5. One spare copy, 

RsnV- 

T 



- 	1Ep B 	BY 	-. 
('v,RD BY 	APPROVE fi  By 

IN THE CEIJRMJ ADMINIpATwE PBTJ1jJ 

HYDEp.3pjJ BENCH AT NYDEPABAD 

THE HON'EWE MR.. 	 V.C. 

THE HON'HLE 

AND 
THE HON'BLE frIR.T .iCHAJJDp 	KHAR REDDY1 

M(JtJDL) 
M)D 

THE HON 'ELE MR. C4.R 	; MEMBER JUDL) 

C 
4 

0 

DATED; 10 -3 .-12 

0 RbER/JIJjfl.Jjyfl 

.R.A/C.M M.A.Nt 

in 

O.A.Nc. 

T.A.No• 	 (W.P.NO. 

Admited and interim directj.)ns 
issuØd. 

Mlf.,ed 

Disposed of with directions. 
Dismissed 	 •.- < 	TnbUfl' 
Dislissed as DiArnissed for. 

	 ,- I 	 I 	t —: Fit/A. Ordered,' ejecWd 

Na order as to 

/ 	 .- 




